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THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): I beg to move for leave to introduce a Bill to regulate public
procurement with the objectives of ensuring transparency, accountability and probity in the procurement process, fair and
equitable treatment of bidders, promoting competition, enhancing efficiency and economy, maintaining integrity and public
confidence in the public procurement process and for matters connected therewith or incidental thereto.

MADAM SPEAKER: The question is:

"That leave be granted to introduce a Bill to regulate public procurement with the objectives of ensuring
transparency, accountability and probity in the procurement process, fair and equitable treatment of bidders,
promoting competition, enhancing efficiency and economy, maintaining integrity and public confidence in the
public procurement process and for matters connected therewith or incidental thereto."

 

The motion was adopted.

SHRI PRANAB MUKHERJEE: I introduce the Bill.

 

MADAM SPEAKER: Now, we shall take up 'Zero Hour'.

Shri Harin Pathak.

 

 

 

 

 


